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Schemes under Bharat Nirman

T1508. SHRIMATI BIMLA KASHYAP SOOD: Will the Minister of RURAL
DEVELOPMENT be pleased to state:

(a) the details of services/schemes being run under Bharat Nirman, year-wise

and district-wise;

(b) whether roads have also been constructed in Himachal Pradesh there

under; and

(¢) 1if so, the district-wise details of the roads constructed indicating the

time, place and length in kilometres thereof?

THE MINISTER OF STATE IN THE MINISTRY OF RURAIL DEVELOPMENT
(SHRI PRADEEP JAIN): (a) Bharat Nirman Programme, with an aim to build rural
infrastructure was launched in 2005. The Programme consists of six components of
Rural infrastructure namely, Rural Drinking water (National Rural Drinking
Programme), Housing (Indira Awaas Yojana), Irrigation {Accelerated Irrigation Benefit
Programme), Rural Roads (Pradhan Mantri Gram Sadak Yojana (PMGSY),
Electrification (Rajiv Gandhi Grammen Vidyutikaran Yojana) and rural Telephony

(b) Yes, Sir

(c) The State Government of Himachal Pradesh has constructed 3,836.53 km.
of road length against the target of 3,824 km under New Connectivity and 7,934.73
km. of road length against the target of 4,713.38 km under upgradation component
of Bharat Nirman upto January, 2013. District-wise details of the roads constructed

under Bharat Nirman in the state is being compiled.
Emplovment under MGNREGA in Andhra Pradesh

1509. SHRI DEVENDER GOUD T.: Will the Minister of RURAL
DEVELOPMENT be pleased to state:

() the number of persons registered for employment under MGNREGA in
Andhra Pradesh during the last five years, year wise and district-wise;

(b) whether all the registered persons have been provided with employment;

(c) 1if not, the reasons therefor;

TOriginal notice of the question was received in Hindi.
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(d) the details of expenditure involved for providing employment to them

during the above period, district-wise and year wise;

(e) whether there are complaints with regard to payment of wages under
MGNREGA in the State, and

{f) if so, the manner in which the Ministry addressed them and what plans

it has to avoid such complaints?

THE MINISTER OF STATE TN THE MINISTRY OF RURAL DEVELOPMENT
(SHRTI PRADEEP JAIN): (a) to (d) The primary objective of Mahatma Gandhi
National Rural Employment Guarantee Act (MGNREGA) 1s to enhance the lLivelihood
security of the rural households by providing up to 100 days of guaranteed wage
employment in a year to every household on demand for doing unskilled manual
work. Provisions of MGNREGA are effected as demand driven schemes, to be
prepared and implemented by the State Governments and it 1s the responsibility of
the State Governments concerned to provide the number of days of employment
guaranteed under section 3 of the Act on demand As employment is provided on
demand, households provided employment and persondays generated under
MGNREGA by the States/UTs depend on demand for employment. Demand for
employment under MGNREGA is also dependent upon several external factors
including availability of alternate employment opportunities. The details of
cumulative number of job cards issued since inception till 2011-12, households
provided employment and total expenditure incurred during last five vears, year
wise and District wise as reported by the Stare Government are given in the

Statement {See below).

{e) and (f) The Ministry receives a large number of complaints of all types
about implementation of MGNREGA in the country including Andhra Pradesh. 2
cases related to delayed payment of wages, 1 case related to underpayment of
wage and 3 cases related to nonpayment of wages in Andhra Pradesh have been
received in the Ministry as on 1522013, As implementation of the Act is done by
the State Governments in accordance with the Schemes formulated by them as per
the provisions of the Act, all such complaints/cases received in the Ministry are
forwarded to the concerned State Governments for taking appropriate action as per
law. Various advisories have been issued to States/UTs to check delays in
payments. A time schedule for payment of wages has been suggested by the
ministry to the States/UTs to reduce administrative delays.
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